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CENTRAL ADMINISTRAT IVE TR IBUNM,
 JODHPUR BENCH,J QUM PUR

Q.2 NO. 20642003

Date of Order: 07.,10,2003

1. Kamaljeet singh §/0 5h. Joginder Singhji, Aged about 43
years, K/0 Ward No. 26, Near Govt., Middle school No. 2,

Suratgarh, Distte.

Sriganyanagar (Kaj.)

2. Digamber bingh 5/0 35h. Hari Kishan ji, Aged about 43 years,
E/0 MES Colony Garrison Englmeer (Air Force) Suratgarh,
Distt. Sriganganhagar (Rajasthan).

3. shambhu 2ayal /0 Sh. Fam Kumar ji, aged about 37 years,

E/O Ward Ho. 27,
ganagar (Raj.)

Parcap Nagar, Suratgarh, Distte brlgan-

‘

4, Lal Behari s/0 3h. Chokhe Lal ji, aged about 42 years,

kE/0 gtr. wo. 520, Eajasthan Canal Project, Bibba €olony,

" Suratgarh, Distt. sriganganagar {(Kkajasthan).

5., Krishan Kumar 3/0 Sh. Kaushal Singh Ji, aged about 43 years,
/o vard NQ.. 12/3009, Bypa&s, Suratgarh, Distt. Sriganganagar

(Rajasthan ).
At present all

Mazdoor in the ©/o Garrisom Engine
sriganganagar (Rajasthan).

f. Union of India,
Ministry of Defe

v 2, Cnrief Engineer,

Y
Je )\ Commnder Works

(xajasthan) .

CO3iMs

liGarrison Engineer (Air Force) uratgarh Distt. 3r iganganagar

the ax :,_Jl icants are working on the u:.)sts_.of ‘
oY (!"LF) &’L;ra arn" D'l.StJ:’., eade 3

L] .APPLE:—A}?IS -

through the 'Secretary', : i
nce, Raksha Bhawan,

New DBelhi - 110011.

Alr Force, Wil Delhi Cantt - 110010C.

Engineer (Air Force) Bilkaner, (Rajasthan).

" HON'BLE IMite JUSBICE G.Le GUPTA, VICE CHARMAN.
HON® BLE Mi. GoRe PAIWARDHAN, ADMINIST RAT IVE i‘&ﬁlﬂl‘fﬁ%iﬁ&.
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BY THE COUKRT:
The applicants
Fitter Gencral Mech

gquential benefitse.

F 1 g?//

ORDER:

herein claim their appointment on-the post of
{

anics w.ef. 18 Novemper 1989 with all conse-

It is seen thdt uur.,,ucmt to the. jugement oOf
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Hon°ﬁle Supreme Court dated Sth Oct. 1989,.the applicants were
re-instatéd not on posté held by them earlicr but on’the bost of
Mazdoor. The applicants-joined on the »osts offered and made
representations for their re- instate nt on tne POsts hcld bz

them beforé retrenchment.

2. [t is brought to our not ice that vide letter dated 20th Sept., 2002

.~ {(ammexure i/13), the GE (AF) Suratgarh has sent r¢commcnuatlon to

1@ the Chief Engiheer (AF') WaC, Delhi Cantt-10 Eor appropriate orders

-

LY

-in terms of the ! upremm Co art judgement . \
3. Mr. Mal ik sayas that for the present his clifits will be satis-
fied if a éire;tiag"is given to the a&th@rities cancefmed to take
deciéian on the letter datéd 20th Sept. 2002 {Annexure A/13} within

d

fixed time limit.

:§.wKeeping in view the facts and circumstances, we find it a fit

g o CQge to dlS‘Ooe of the matter by dlrecting the resoonde nts Dn:tltqlarly

el

. - . respondent no. 2 to rdke decision on the letter dated 20th Sept. 2002

_{(@Anexur A/13) within a period of four montns from the date of

Vu,, “~c3mmunlcatlon of this order. Original Apylication stands dizposed
76\'111 J;,’f :

of accordingly.

e {h %/‘”—M
( Goike PATWARDHAN ) . ‘ . ( Gola GUPTA )
Administrative Memper ‘ Vice Chairman
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